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INTERIM RELIEf TO CLASS III AND IV CENTRAL 
GOVERNMENT EMPLOYEES 

·746. SHRI N. R. DEOGHARE: Will 
the Minister of FINANCE be pleased to 
state: 

(a) wl1~thor it is a fact that some political 
parties have urged that Cla.~s 111 and Class 
IV employees of the Central Government 
should be given interim relief; 

(b) if so, what is the attitude of Govern-
mcnt; and 

(e) if such interim relief is not propOlCd 
to be given, the reason~ therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P. C. 
SETHI): (a) No specifiC proposal appears 
to ha\'c been made to Government. 

(b) and (c). Central Government em-
ployees are compensated for rise in the COlt 
of living through increases in dcarncs. allo-
wancc for every ten point rise in the 12· 
monthly average of the All India Working 
Cia" Con.<umer Price Index (J'149~' 100) 
in accordance with the formula of the 
Dearness Allowance COn1mi~i(ln. The 
Ia.~t increase W8\ allow~d fmOl I-IJ.{jK at 
the 12-monthly awralZc level (If 215. A 
furthL'I' increa'IC will become due only when 
this level re .. chcs 225. The 12-monthly 
average index for October, 1969, which i. 
the latcst available i~ 212 ·OS. 

Oml ~RANJA~ NAnONAL CANf'H' RE-
SlIdell CENTRt-:, CALCUTTA 

·747. SHRI INDRAJIT GUPTA: Will 
the Minister of HEALTH AND f'AMILY 
PLANNING AND WORKS, HOUSIN(, 



55 "rilu" An.,wers DECEMBER 22, 1969 Written A ",wen 56 

AND URBAN DEVELOPMENT ~ 

pleased to state: 

(a) whether it i. a fact that the Cancer 
Detection Centre in the Chittaranjan Na· 
tional Cancer Research Centre. Calcutta 
ha. recently ~cn closed down; 

(b) if so, the rea'<>os for closure ami 
whether the Governing Body has approved 
of it; 

(e) whether Government arc aware that 
the closure will deprive hundreds of citizens 
of a valuable diagnostic scrvice which is 
not available outside the hospitals; and 

(d) whether the qUl"Stion of reopening 
the Detcaion Centre will ~ reconsidered? 

THE MINISTER OF HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOP-
MENT (SHRI K. K. SHAH) : (a) Yes, 
Sir. 

(b) and (c). The GO\'crning Body of the 
Chittaranjan National Cancer Research 
Centre, Calcutta considered the question 
of continuing the Cancer Detection Centre 
in the Chittaranjan National Cancer Re· 
search Centre anU came to the decision that 
in view of the facl that regular detection and 
diagllOllis of Cancer arc ~ing done at the 
adjacent Chittaranjan Cancer Hospital, 
there \\tas no need 10 continue t hi~ work 
at this Centre also. 

(d) Docs not arisc ill \ jew of (b) ami te). 

LALL COMMrnn RII'ORT ON L. I. C. 

·748. SHRI S.M. KRISHNA: Will the 
Minister of FINANCE be pleased to statc: 

(a) whether the Life Insurance Corpora· 
tion has considered the Report of the Lall 
Committee amI its Appendix containin~ the 
lists; 

(b) whether the Senior Service Conuni-
ttee or Ufe I n~urance Corporation ha.~ main-
tained the minutes of it> meetings; 

(c) whether there is any di.satisfaction 
:.tmong l~ staff ;thout the posting hy SI..'nior 
Service Committ~'C; and 

(d) if 50. what st('PS have been taken to 
meet the situation? 

THE MINISTER OF SUPPLY AND 
THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
R. K. KHADILKAR): (a) Yes, Sir. 

(b) The Senior Services Committee did 
not maintain any minute book. The S«-
vices and Budget Committee. which tltO" 
over its functions, did not also maintain a.v 
minute book till February, 1962. 

(c) and (d). Representations were made 
to the LTC by officcrs who felt aggrieved 
at their respective categorisations. All suet. 
rcpre",ntations were considered and ap. 
propriate decision taken thereon by the 
Corporation. 

INTr:RNATIONAl GANG OJ CURRF,NCY SMlfG-
(JI..LRS 

*749. SHRI RAM AVTAR SHARMA: 
Will the Minister of FINANCE be p~ 
to state: 

(a) whether Government's attention ..... 
been drawn to the existence of an inI«M' 
tional gang forging Indian currency ad 
operating in Iran. Afghanistan. Pakistae 
and Gulf area: 

(b) whether this forged currency is agt 
only ~ing smuggled in I ndia on a laJ"!;e 
scale hut i'i operating in Pakistan, Irall. 
Afghanistan, and Gulf arca: 

(e) whether two members of this ~ 
have been recently arrested in l'aki,...; 
and 

(d) if so. the steps, Government are W-
ing to curb the activities of this gang and the 
105,.0;;. I nuia has suffered as a rt'~m1t of its 
activities ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI I'.c. 
SETHI): (a) to (e). Governcoo.t 
have ascertained from our I ligh Comrui_oe 
in Pakistan that a report had appeared t. 
this effcct in an Urdu daily in Paki ..... 
Puniab Police have also s:ized 51 fo,*" 
hundred.rupce notes near the Indo-Pakiltaa 
border. Apart from this, Government have 
no other information. 

(d) Customs authorities and State Police 
are always on the alert to prevent t\x8e 
offences. Customs authorities have bee_ 
alerted again. 

SWITCHJNG OVER Tn INDIGENOUS MA.wt~ 
NERY AND LQUJPMLNT BY OIL AI'Il NA1llIIAL 

GAS Cow'lISSJON 

.750. SHRI S. R. DAMAN\: Will die 
Minister of PETROLEUM AND CHBMl-




